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UET T ST HeH TTEETE, AT e ForFe?, UH &l [ofead €9 § TEqd i STur i
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ATEA
AT M9 TST o Uw o7l § TP THRI-365BB # (T 000 # f1.67.800) &, 26.000

7 f+1.67.800 T 45.200 & f4#{1.59.622 FT FISH (SR - TEHA @) % o1 7St it T
FATAT GLAAT ATZT ATAT HLAAT Tgd faraem|

TS T ATH: AL TS0 ot %1 9 e

EALED ER MRS A FT &R || IR AT Tl | G F7 s I FT AR

HeaT (T THTE) (FF)

1 2 3 4 5 6

AT HT ATH: TTATaH
e T qH: [EAT
1 500 GECARA} fardae 1.335 (T#T ) 0.5402671
2 501 GREARA] v as 1.118 (T=T ) 0.4524484
3 502 IGEl iR 0.273 (T#T ) 0.1104816
4 521 BELI T 0.934 (T%T) 0.3779846
5 522 GREARA] fav as 0.042 (TF7) 0.0169972
6 523 GREARA] v ae 0.524 (T 0.2120599
7 524 IREL T 1.332 (T ) 0.539053
8 530 BEL SR] 0.958 (T ) 0.3876973
9 531 GREARA] v aT 0.566 (7% ) 0.2290571
10 532 LTS e g 1.293 (T#T ) 0.5232699
11 533 GREARA] v ae 1.475 (THT ) 0.5969243
12 534 LTS e ae 1.609 (T#HT ) 0.6511534
13 535 GREARA] fav as 0.908 (T#¥ ) 0.3674626
14 536 TCRTEY e dae 0.843 (U= ) 0.3411574
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15 537 qCHT faas 0.325 (T#T ) 0.1315257
16 538 GREAER] e ae 0.059 (T ) 0.023877
17 540 LTS e ae 0.169 (T ) 0.0683934
18 543 GECARA} e dae 0.734 (U= 0.2970457
19 550 LTS DIGELE] 7.305 (TFT) 2.956293
20 823 EEL T 0.111 (T ) 0.0449211
21 823 BEL SIR] 0.034 (T=T) 0.0137596
22 824 GEEARA] e ae 1.827 (T ) 0.7393768
23 827 GREARA] v ae 1.413 (TFT) 0.5718333
24 828 BELI SR} 0.357 (T ) 0.1444759
25 834 EEL T 0.534 (T ) 0.2161068
26 835 GREARA] fav as 0.876 (T#¥ ) 0.3545123
27 839 GECARA} fardae 1.077 (TFT ) 0.4358559
28 840 GREARA] fav as 1.39 (TFT) 0.5625253
29 841 BEL T 0.135 (T#¥ ) 0.0546338
30 842 BELI T 0.087 (T 0.0352084
31 846 BEL T 0.216 (T ) 0.087414
32 847 IGEl iR 0.23 (T#T ) 0.0930797
33 860 GREARA] ﬁ_ﬂ i 0.291 (T ) 0.1177661

AU TeT
34 863 BELI T 0.076 (7% ) 0.0307568
35 864 TCHT faras 1.147 (T#T) 0.4641845
TS 3T ATH: TEH Mo tUeT

ElRl
36 506 IGEl SE— 0.124 (T#T ) 0.0501821
37 518 IREL T 9.583 (T=T) 3.878187
AT 1 AH: ETH
T FT AT FEIEH
38 1197 BEL SIR] 0.335 (7% 0.1355726
39 1198 BEL SIR] 0.127 (T%T) 0.0513962
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40 1222 GEEARA] Strdt Tre 1.394 (TFT) 0.5641441
41 1223 GREAER] St T 0.991 (T#T) 0.4010522
42 1227 GEEARA] Strdt e 1.113 (TFT) 0.4504249
43 1228 LTS St T 0.819 (T#%) 0.3314448
44 1231 BELI SIR] 0.026 (T%T) 0.0105221
45 1235 EEL T 0.056 (T ) 0.0226629
46 1236 GREAER] STt et 0.114 (T%T) 0.0461352
47 1237 BEL T 1.123 (U= ) 0.4544719
48 1238 BELI T 0.315 (T%T) 0.1274788
49 1246 GREARA] EEIEARA] 0.636 (7Y ) 0.2573857
50 1247 GECARA} ST Tre 1.329 (T#T ) 0.5378389
51 1273 GREARA] Strdt e 0.656 (7Y ) 0.2654796
52 1274 GEEARA] ST <re 1.001 (T ) 0.4050992
53 1275 BELI SR} 0.004 (T ) 0.0016188
54 1276 GREARA] Strdt T 0.128 (T#¥ ) 0.0518009
55 1550 GECARA] ST Tre 1.095 (TFT ) 0.4431404
T T ATH: TAARESH

56 38 BELI T 0.259 (T%T) 0.1048159
57 39 BEL T 0.226 (T ) 0.091461
58 40 GREARA] T 0.786 (T=Y ) 0.3180898
59 41 GREARA] e 0.184 (T ) 0.0744638
60 42 LTS St 0.647 (T=T) 0.2618373
61 43 GREARAS EID 0.263 (TFT) 0.1064346
62 53 IREL T 0.56 (T ) 0.2266289
63 54 IREL T 0.018 (U7 ) 0.0072845
64 55 BEL SR] 0.274 (T%T) 0.1108863
65 57 LTS e 0.598 (7T ) 0.2420073
66 58 IGELl T 0.529 (T#Y ) 0.2140834
67 58 EEL T 0.334 (T=T) 0.1351679
68 59 BEl T 0.191 (T#T ) 0.0772966
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69 60 S 0.876 (T ) 0.3545123
70 61 S 0.439 (TFT) 0.1776609
71 62 T 1.178 (T ) 0.4767301
72 63 SR} 1.087 (T ) 0.4399029
73 64 S 0.136 (T%T) 0.0550385
74 84 T 1.935 (T#T ) 0.7830838
T FT AT FEAREST

75 15 S 0.255 (T#T ) 0.1031971
76 16 T 0.477 (T#T) 0.1930393
77 18 SR} 0.411 (THT) 0.1663294
78 27 T 0.446 (7% ) 0.1804937
79 28 SR} 0.123 (T%T) 0.0497774
T FT AT AFATIAH

80 69 T e 1.15 (T ) 0.4653986
81 70 T 1.581 (T%T) 0.6398219
82 71 e 1.07 (THT ) 0.4330231
83 79 St 0.127 (T ) 0.0513962
84 80 T 0.133 (T#T) 0.0538244
85 83 SIR] 0.068 (7= ) 0.0275192
86 89 EEA 0.004 (T#¥ ) 0.0016188
87 91 Iz 0.029 (T=% ) 0.0117361
T T ATH: TEAREH

88 60 SR] 0.163 (T%T) 0.0659652
T T ATH: FFAREH

89 1 T 0.503 (7T ) 0.2035613
90 4 SR] 0.276 (T%T) 0.1116957
T T ATH: FHleT TAATLH

91 11 SR] 0.932 (T%T) 0.3771752
92 12 T 1.15 (TFT ) 0.4653986
93 13 T 1.745 (THT ) 0.7061918
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94 14 EEL T 0.194 (T=T) 0.0785107
95 15 IGELl T 0.704 (T=T ) 0.2849049
96 22 LTS EID 0.732 (T=T) 0.2962363
97 23 BELI SR} 2.153 (T#T) 0.8713072
98 26 BELI SIR] 0.086 (T ) 0.0348037
99 31 EEL T 1.7 (TFT) 0.6879806
100 32 GREAER] St 0.33 (7% ) 0.1335492
101 33 LTS St 0.065 (T ) 0.0263051
102 34 BELI T 0.187 (T=T) 0.0756779
103 35 BELI SR} 1.386 (Y ) 0.5609065
104 39 EEL T 0.359 (T ) 0.1452853
105 40 GREARA] T 1.656 (TFT ) 0.670174
106 41 GECARA} T 0.06 (7Y ) 0.0242817
107 72 BELI SR} 0.074 (T=T) 0.0299474
108 73 GREARA] T 2.136 (T ) 0.8644274
109 75 LTS e 2.356 (T#T) 0.9534601
110 76 BEL T 0.074 (T#¥ ) 0.0299474
111 80 BELI T 0.003 (T ) 0.0012141
112 87 GREARA] St 0.027 (T#¥ ) 0.0109268
T FT AT FEAT FAANSH

113 52 LTS W@q 0.008 (T ) 0.0032376
114 55 LTS e 2.118 (T=T) 0.8571429
T T ATH: TISIEH

115 67 IGELl T 0.015 (T#T ) 0.0060704
116 71 GREARA] e 1.434 (T ) 0.5803318
117 72 GREDRA] S 1.599 (T#T ) 0.6471064
118 73 RELl T 0.215 (T 0.0870093
119 74 LTS e 1.312 (T ) 0.5309591
120 75 GECARA} T 1.552 (%7 ) 0.6280858
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121 76 T 1.366 (T ) 0.5528126
122 77 S 2.047 (TFT) 0.8284096
123 78 T 0.065 (T ) 0.0263051
ATTe T ATH: TSR

124 15 SIR] 0.002 (7% ) 0.0008094
125 16 T 2.036 (THT ) 0.8239579
126 19 S 1.009 (T ) 0.4083367
127 20 T 1.134 (T=T ) 0.4589235
128 36 T 1.025 (T ) 0.4148118
129 37 S 0.911 (T=T) 0.3686766
130 38 T 0.002 (7T ) 0.0008094
131 44 S 1.775 (THT ) 0.7183327
132 46 T 0.039 (7% ) 0.0157831
133 54 SR} 0.092 (T ) 0.0372319
134 55 SR} 0.134 (T#T) 0.0542291
135 57 T 0.262 (T%T) 0.1060299
136 6 T 1.422 (TFT) 0.5754755
137 61 DIGELE] 0.135 (T#T) 0.0546338
138 62 T 1.089 (T#T) 0.4407123
139 8 T 1.301 (T#T) 0.5265075
140 9 S 2.135 (TF7 ) 0.8640227
TS T ATH: HIeATST

141 20 i 1.178 (T%T ) 0.4767301
142 28 S 1.256 (T#HT ) 0.5082962
143 37 S 1.586 (T#Y ) 0.6418454
144 38 T 1.557 (T#T ) 0.6301093
145 39 g 0.023 (7T ) 0.009308

BAE!

146 40 DIGELE] 0.159 (7% ) 0.0643464
147 54 T 0.267 (T 0.1080534
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148 55 LTS S 2.207 (TFT) 0.8931607
149 56 GREAER] S 1.711 (THT ) 0.6924322
150 57 GECARA} T 1.432 (TFT ) 0.5795225
151 58 LTS S 1.508 (T ) 0.6102792
T T ATH: GEEATEH

152 114 BEL T 0.116 (T=T) 0.0469446
153 115 BEL SIR] 0.178 (T%T) 0.0720356
154 123 IGELl STAETS 0.00027 (T#T ) 0.0001093
155 124 BELI T 0.075 (U= ) 0.0303521
156 125 BELI SR} 0.024 (U= ) 0.0097127
157 125 EEL T 0.057 (T ) 0.0230676
158 127 BELI SR} 0.014 (T=T) 0.0056657
159 127 EEL T 0.007 (T%X) 0.0028329
160 128 BELI SR} 0.786 (T%T) 0.3180898
Tie T AT AEH LT

161 10 IGELl ST 1.33 (TFT ) 0.5382436
162 11 GREARA] St 0.731 (T ) 0.2958316
163 12 BELI T 1.887 (T#Y ) 0.7636584
164 13 BEL T 0.846 (T#¥ ) 0.3423715
165 14 BEL T 1.198 (T#T) 0.484824
166 2 BELI T 1.067 (T ) 0.431809
167 27 BEL T 1.863 (T#T ) 0.7539458
168 27 BEL SR] 0.457 (T 0.1849454
169 28 IGEl iR 0.434 (T#T ) 0.1756374
170 29 IGELl T 0.2 (T&T ) 0.0809389
171 3 GREARA] St 0.695 (7% ) 0.2812626
172 30 RELl T 1.289 (T#T ) 0.5216512
173 31 IGELl T 0.743 (T#T) 0.300688
174 4 BEL T 0.425 (T ) 0.1719951
175 7 GREARAS St 0.102 (T ) 0.0412788
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176 75 T 1.358 (TF7 ) 0.5495751
177 76 T 0.303 (77 ) 0.1226224
178 77 T 0.832 (T#7) 0.3367058
179 78 I 0.56 (THT) 0.2266289
180 82 ﬁw 0.001 (Uh¥) 0.0004047
181 90 e 0.127 (THT) 0.0513962
182 91 T 0.294 (77 ) 0.1189802
183 93 ST 1.445 (T#T) 0.5847835
184 97 T 1.781 (T%T) 0.7207608
T T A AT
185 10 e 1.101 (T=X) 0.4455686
186 11 T 1.219 (TFT) 0.4933225
187 21 LS 1.697 (TFT ) 0.6867665
188 29 T 0.024 (T#¥ ) 0.0097127
189 30 T 1.628 (TFT) 0.6588426
190 31 T 0.503 (77 ) 0.2035613
191 38 T 1.042 (TFT) 0.4216916
192 39/1 ST 0.089 (T=+¥) 0.0360178
193 39/3 T 0.387 (T#¥ ) 0.1566168
194 39/4 T 0.015 (T#¥ ) 0.0060704
ATE HT AT HIAANEH
AT T ATH: FRTH
195 1 St O 1.058 (T=¥ ) 0.4281667
196 3 St O 1.888 (T=¥) 0.7640631
197 4 St (T2) 1.54 (TF7 ) 0.6232295
198 62 St O 1.496 (T=X) 0.6054229
199 63 T T 0.133 (T=Y) 0.0538244
AR
200 64 T 0.291 (77 ) 0.1177661
201 65 T 4.042 (THT) 1.635775
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202 66 LTS St &g 0.873 (U= ) 0.3532983
203 67 GREAER] St T 0.161 (T=T) 0.0651558
204 8 LT Sy e 2.449 (T3 ) 0.9910967
205 9 LTS St (Tre) 2.157 (T#T) 0.8729259
UEEIKIEHEUIECIECIR G
206 1 IGELl T 0.645 (T#T ) 0.2610279
207 19/1 BEL SIR] 0.172 (T=T) 0.0696075
208 19/2 EEL T 0.065 (T ) 0.0263051
209 2 BELI T 0.319 (T=T) 0.1290975
210 20 BELI SR} 0.139 (7= ) 0.0562525
T T ATH; ATaTIHT
211 1 LTS Eﬁuﬁ 0.978 (U= ) 0.3957912
AT
212 31 BEil T 0.126 (77 ) 0.0509915
213 32 BELI ELA 0.977 (T#T) 0.3953865
214 33 BEil T 2.405 (T3 ) 0.9732902
215 35 BELI ELA 2.201 (T#T) 0.8907325
216 36 BELI ELA 1.918 (7T ) 0.776204
217 37 LT ECIEIRa] 1.602 (TFT ) 0.6483205
218 51/1,2 GEL THTEE 3T 0.426 (U7 ) 0.1723998
Total 74.5148812

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION
New Delhi, the 13th April, 2026

[®T. . DTCL/53/2018-SUPDT-G-COLLECTORATE/3A]
g A HET, ATaF

S.0. 1875(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways

Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-365BB in
the stretch of land from (Km 000 to km.67.800) Km 26.000 to km.67.800 excluding Km. 45.200 to
Km.59.622(Jeelugumilli - Pattisam section.) in the district of Eluru in the state of ANDHRA PRADESH, hereby
declares its intention to acquire such land.
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Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, joint collector, Eluru in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief description of the land to be acquired, with or without structure, falling within the NH-365BB in the stretch of
land from (Km 000 to km.67.800) Km 26.000 to km.67.800 excluding Km. 45.200 to Km.59.622(Jeelugumilli -
Pattisam section.) in the state of ANDHRA PRADESH

|State: ANDHRA PRADESH ||District: Eluru |
SL. No. |[Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

L1 | 2 L3 [ 5 | 6 |
|Taluk: Polavaram |
|Village: Gutala |
l1 ||500 ||Government  |[River Bund || 1.335 (Acre )| 0.5402671]
12 ||501 ||Government  |[River Bund || 1.118 (Acre )|| 0.4524484|
13 ||502 ||Private ||IDry I 0.273 (Acre )|| 0.1104816|
l4 ||521 ||Private |IDry I 0.934 (Acre )| 0.3779846|
5 ||522 ||Government  |[River Bund || 0.042 (Acre )| 0.0169972|
l6 ||523 ||Government  |[River Bund || 0.524 (Acre )|| 0.2120599)|
17 ||524 ||Private |IDry I 1.332 (Acre )| 0.539053)|
B 530 ||Private ||Dry I 0.958 (Acre )| 0.3876973|
l9 ||531 ||Government  |[River Bund || 0.566 (Acre )|| 0.2290571|
10 ||532 ||Government  |[River Bund || 1.293 (Acre )| 0.5232699)|
11 533 ||Government  |[River Bund || 1.475 (Acre )|| 0.5969243)|
12 ||534 ||Government  |[River Bund || 1.609 (Acre )| 0.6511534]
113 ||535 ||Government  |[River Bund || 0.908 (Acre )|| 0.3674626|
14 l|536 ||Government  |[River Bund || 0.843 (Acre )| 0.3411574|
15 ||537 ||Government  |[River Bund || 0.325 (Acre )|| 0.1315257|
16 |l538 ||Government  |[River Bund || 0.059 (Acre )| 0.023877|
17 ||540 ||Government  |[River Bund || 0.169 (Acre )| 0.0683934|
18 ||543 ||Government  |[River Bund || 0.734 (Acre )|| 0.2970457|
IB ||550 ||Government ||Gramakantam || 7.305 (Acre )| 2.956293)|
120 823 ||Private |[Dry I 0.111 (Acre )| 0.0449211]
21 |[823 ||Private ||IDry [ 0.034 (Acre )|| 0.0137596|
22 |[824 ||Government  |[River Bund || 1.827 (Acre )| 0.7393768)
23 827 ||Government  |[River Bund || 1.413 (Acre )| 0.5718333|
24 ||s28 ||Private ||IDry [ 0.357 (Acre )|| 0.1444759|
125 ||834 ||Private ||IDry I 0.534 (Acre )| 0.2161068|
126 835 ||Government  ||River Bund || 0.876 (Acre )| 0.3545123)
[27 11839 ||Government  |[River Bund || 1.077 (Acre )| 0.4358559)|
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28 840 ||Government  |[River Bund || 1.39 (Acre )| 0.5625253)|
129 ||841 ||Private ||Dry I 0.135 (Acre )| 0.0546338)|
130 ||842 ||Private ||IDry I 0.087 (Acre )| 0.0352084|
b1 |l846 |[Private |[Dry | 0.216 (Acre )| 0.087414]
32 ||847 ||Private ||Dry I 0.23 (Acre )| 0.0930797|
33 860 Government ﬁ{g I]?;ltr;d 0.291 (Acre) 0.1177661
134 863 ||Private |[Dry I 0.076 (Acre )| 0.0307568)|
135 ||864 ||Government  |[River Bund || 1.147 (Acre )| 0.4641845|
|Village: Lakshminarayanadevipeta |
136 506 ||Private |Ibry (AwWD) || 0.124 (Acre )| 0.0501821]|
137 518 ||Private ||IDry I 9.583 (Acre )|| 3.878187|
|Taluk: Buttaigudem |
|Village: Buttaiagudem |
138 1197 ||Private ||Dry I 0.335 (Acre )| 0.1355726|
139 ll1198 ||Private |IDry I 0.127 (Acre )| 00513962
40 1222 ||Government  ||GP Road I 1.394 (Acre )| 0.5641441]|
l41 1223 ||Government  ||GP Road I 0.991 (Acre )| 04010522
42 1227 ||Government  ||GP Road I 1.113 (Acre )| 0.4504249)|
43 1228 ||Government  ||GP Road I 0.819 (Acre )| 0.3314448)|
44 [l1231 ||Private ||IDry I 0.026 (Acre )|| 0.0105221|
l45 |1235 ||Private |IDry I 0.056 (Acre )| 0.0226629)|
l46 1236 ||Government  ||GP Canal I 0.114 (Acre )| 0.0461352)]
l47 1237 ||Private ||Dry I 1.123 (Acre )| 0.4544719)
l48 1238 ||Private |IDry I 0.315 (Acre )| 0.1274788)
|49 ||1246 ||Government ||Bandidari || 0.636 (Acre )|| 0.2573857|
|50 1247 ||Government  ||GP Road I 1.329 (Acre )| 0.5378389)
51 1273 ||Government  ||GP Road I 0.656 (Acre )|| 0.2654796|
|52 1274 ||Government  ||{GP Road I 1.001 (Acre )| 0.4050992]
53 1275 ||Private ||IDry I 0.004 (Acre )|| 0.0016188|
54 1276 ||Government  ||GP Road I 0.128 (Acre )|| 0.0518009)]
|55 ||1550 ||Government  ||GP Road I 1.095 (Acre )|| 0.4431404|
|Village: Ramannagudem |
56 138 ||Private ||[Dry I 0.259 (Acre )| 0.1048159|
57 139 ||Private |[Dry I 0.226 (Acre )| 0.091461]|
|58 ll40 ||Government  |[Road [ 0.786 (Acre )|| 03180898
|59 |41 ||Government  |[Road I 0.184 (Acre )| 0.0744638)|
60 |42 ||Government  ||GP I 0.647 (Acre )| 0.2618373)|
l61 |43 ||Government  |[Vagu [ 0.263 (Acre )|| 0.1064346|
l62 |EE ||Private ||[Dry I 0.56 (Acre )| 0.2266289)|
63 ||54 ||Private |[Dry I 0.018 (Acre )| 0.0072845|
64 |EE ||Private ||IDry [ 0.274 (Acre )|| 0.1108863]
l65 |57 ||Government  |[Road I 0.598 (Acre )| 0.2420073|
l66 |58 ||Private |[Dry I 0.529 (Acre )| 0.2140834|
l67 |ER ||Private |[Dry I 0.334 (Acre )| 0.1351679)|
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l68 |59 ||Private |[Dry I 0.191 (Acre )| 0.0772966|
69 ll60 ||Government  |[Road I 0.876 (Acre )| 0.3545123)|
170 |l61 ||Government  |[Road I 0.439 (Acre )|| 0.1776609)|
[71 62 |[Private |[Dry | 1178 (Acre )| 0.4767301]
72 |l63 ||Private ||Dry I 1.087 (Acre )|| 0.4399029)|
173 |l64 ||Government  |[Road I 0.136 (Acre )|| 0.0550385|
74 |84 ||Government  |[Road I 1.935 (Acre )| 0.7830838)|
|Village: Bottappagudem |
75 |15 ||Government  |[Road I 0.255 (Acre )|| 0.1031971]
[76 16 |[Private |[Dry | 0.477 (Acre ) 0.1930393)
177 18 ||Private ||Dry I 0.411 (Acre )| 0.1663294|
78 27 ||Private ||IDry I 0.446 (Acre )| 0.1804937|
179 |28 ||Private |[Dry I 0.123 (Acre )| 0.0497774|
|Village: Achayapalem |
80 |69 ||Government  ||Dry Road I 1.15 (Acre )|| 0.4653986|
81 |70 ||Government  |[Road I 1.581 (Acre )| 0.6398219)|
82 |71 ||Government  ||[Road I 1.07 (Acre )| 04330231
83 |79 ||Government  ||GP I 0.127 (Acre )|| 0.0513962)]
|84 I ||Private |[Dry I 0.133 (Acre )| 0.0538244|
85 IEE ||Private ||IDry I 0.068 (Acre )|| 0.0275192)]
86 |89 ||Private || Wet I 0.004 (Acre )| 0.0016188|
87 llo1 ||Private |[Wet I 0.029 (Acre )| 0.0117361]
|Village: Ragappagudem |
88 ll60 ||Private |IDry I 0.163 (Acre )| 00659652
|Village: Kandrikagudem |
89 IE ||Private ||Dry I 0.503 (Acre )| 02035613
90 |l4 ||Private |IDry I 0.276 (Acre )| 0.1116957|
|Village: Kota Ramachandrapuram |
91 11 ||Private ||Dry I 0.932 (Acre )| 03771752
92 |12 ||Private |IDry I 1.15 (Acre )| 0.4653986|
93 13 ||Private |[Dry I 1.745 (Acre )| 0.7061918|
|94 |14 ||Private ||IDry I 0.194 (Acre )|| 0.0785107|
l9s |15 ||Private ||[Dry I 0.704 (Acre )| 0.2849049)|
96 |22 ||Government  |[Vagu I 0.732 (Acre )| 0.2962363]
lo7 |23 ||Private ||IDry I 2.153 (Acre )| 0.8713072)
|98 |26 ||Private ||[Dry I 0.086 (Acre )| 0.0348037|
99 31 ||Private ||IDry I 1.7 (Acre )| 0.6879806|
[100 32 ||Government  ||GP || 0.33 (Acre )|| 0.1335492)]
101 133 ||Government ||GP I 0.065 (Acre )| 0.0263051]
[102 |34 ||Private ||IDry I 0.187 (Acre )| 0.0756779]
[103 I35 ||Private ||IDry || 1.386 (Acre )| 0.5609065|
[104 39 ||Private ||[Dry I 0.359 (Acre )| 0.1452853)
[105 |40 ||Government  |[Road I 1.656 (Acre )| 0.670174|
[106 ll41 ||Government  ||Road I 0.06 (Acre )| 0.0242817|
1107 |72 ||Private |IDry I 0.074 (Acre )| 0.0299474|
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108 173 ||Government  ||Road I 2.136 (Acre )| 0.8644274|
[109 |75 ||Government  |[Road I 2.356 (Acre )| 0.9534601|
[0 |76 |[Private Dry [ 0.074 (Acre )| 0.0299474]
111 |80 ||Private ||Dry I 0.003 (Acre )| 0.0012141]
112 |87 ||Government  ||GP I 0.027 (Acre )| 0.0109268|
|Village: Kurusa Kannappagudem |
113 52 Government gl]i)l?ings 0.008 (Acre ) 0.0032376
114 |55 ||Government  ||[Road I 2.118 (Acre )|| 0.8571429)|
|Village: Pandugudem |
115 ll67 ||Private |[Dry I 0.015 (Acre )| 0.0060704|
116 |71 ||Government  ||[Road I 1.434 (Acre )| 0.5803318]|
[117 |72 ||Government  ||[Road I 1.599 (Acre )| 0.6471064]
118 73 ||Private |[Dry I 0.215 (Acre )| 0.0870093)|
119 |74 ||Government  ||[Road I 1.312 (Acre )| 0.5309591|
[120 |75 ||Government  ||[Road I 1.552 (Acre )| 0.6280858|
121 |76 ||Government  |[Road I 1.366 (Acre )| 0.5528126|
[122 |77 ||Government  |[Road I 2.047 (Acre )| 0.8284096|
[123 |78 ||Private ||IDry I 0.065 (Acre )| 0.0263051]
|Village: Rajanagaram |
124 |15 ||Private ||IDry I 0.002 (Acre )|| 0.0008094]
[125 |16 ||Government  |[Road I 2.036 (Acre )|| 0.8239579)|
[126 |19 ||Government  |[Road I 1.009 (Acre )|| 0.4083367|
[127 20 ||Government  ||[Road I 1.134 (Acre )| 0.4589235|
[128 36 ||Private |IDry I 1.025 (Acre )| 0.4148118|
[129 37 ||Government  |[Road I 0.911 (Acre )| 0.3686766|
130 38 ||Private ||IDry I 0.002 (Acre )|| 0.0008094]
[131 |l44 ||Government  |[Road I 1.775 (Acre )| 0.7183327|
132 |l46 ||Private ||IDry I 0.039 (Acre )| 0.0157831]
[133 ||54 ||Private ||IDry I 0.092 (Acre )|| 0.0372319)
[134 |55 ||Private |IDry I 0.134 (Acre )| 0.0542291]
135 |57 ||Private |IDry I 0.262 (Acre )| 0.1060299)|
[136 ll6 ||Government  |[Road [ 1.422 (Acre )| 0.5754755]
1137 |l61 ||Government ||Gramakantam || 0.135 (Acre )| 0.0546338)
138 ll62 ||Government  |[Road I 1.089 (Acre )| 0.4407123)|
[139 IE ||Government  |[Road [ 1.301 (Acre )| 0.5265075]
140 IB ||Government  |[Road I 2.135 (Acre )| 0.8640227|
|Village: Kovvada |
[141 |20 ||Government  |[Road I 1.178 (Acre )| 0.4767301]
[142 |28 ||Government  |[Road I 1.256 (Acre )| 0.5082962)
143 37 ||Government  |[Road I 1.586 (Acre )| 0.6418454|
[144 38 ||Government  |[Road [ 1.557 (Acre )| 0.6301093]
145 39 Government gﬁier;;avlik“ma 0.023 (Acre) 0.009308
[146 |40 ||Government  ||Gramakantam || 0.159 (Acre )| 0.0643464|
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[147 ||54 ||Private |[Dry I 0.267 (Acre )| 0.1080534|
148 |I55 ||Government  |[Road I 2.207 (Acre )| 0.8931607|
149 |56 ||Government  |[Road I 1.711 (Acre )| 0.6924322)]
150 |57 ||Government  ||[Road I 1.432 (Acre )| 0.5795225|
151 |58 ||Government  |[Road I 1.508 (Acre )| 0.6102792]
|Village: Muddappagudem |
52 |4 |[Private [Dry [ 0.116 (Acre )| 0.0469446]
153 115 ||Private ||Dry I 0.178 (Acre )| 0.0720356|
154 123 ||Private IDRY I 0.00027 (Acre )| 0.0001093)|
155 [|124 ||Private ||Dry I 0.075 (Acre )| 0.0303521]
[156 |l125 ||Private ||Dry I 0.024 (Acre )| 0.0097127|
[157 |l125 ||Private ||IDry I 0.057 (Acre )| 0.0230676|
158 127 ||Private |[Dry I 0.014 (Acre )| 0.0056657|
[159 127 ||Private ||IDry I 0.007 (Acre )|| 0.0028329)|
160 [l128 ||Private ||IDry I 0.786 (Acre )| 0.3180898]
|Village: Lakshmipuram |
161 10 ||Private ||IDry I 1.33 (Acre )| 0.5382436|
[162 11 ||Government  ||GP I 0.731 (Acre )|| 0.2958316|
l163 12 ||Private |[Dry I 1.887 (Acre )| 0.7636584|
164 13 ||Private ||IDry I 0.846 (Acre )|| 0.3423715|
165 |14 ||Private ||IDry I 1.198 (Acre )| 0.484824|
l166 2 ||Private |[Dry I 1.067 (Acre )| 0.431809)|
[167 27 ||Private ||IDry I 1.863 (Acre )| 0.7539458)|
168 27 ||Private |IDry I 0.457 (Acre )| 0.1849454|
[169 |28 ||Private |[Dry I 0.434 (Acre )| 0.1756374|
[170 |29 ||Private ||IDry I 0.2 (Acre )| 0.0809389)
[171 I3 ||Government  ||GP I 0.695 (Acre )|| 0.2812626|
[172 30 ||Private |[Dry I 1.289 (Acre )| 0.5216512)
[173 31 ||Private ||IDry I 0.743 (Acre )|| 0.300688]
[174 |l4 ||Private |IDry I 0.425 (Acre )| 0.1719951]
1175 7 ||Government  ||GP I 0.102 (Acre )| 0.0412788)|
[176 |75 ||Private ||IDry I 1.358 (Acre )| 0.5495751
[177 |76 ||Private ||[Dry I 0.303 (Acre )| 0.1226224|
178 77 ||Private ||IDry I 0.832 (Acre )| 03367058
[179 |78 |Government  |[Vagu || 0.56 (Acre )|| 0.2266289)
180 |82 ||Private IDRY I 0.001 (Acre )| 0.0004047|
181 |90 ||Government  |[Road I 0.127 (Acre )| 0.0513962]
182 |lo1 ||Private ||IDry I 0.294 (Acre )| 0.1189802)
183 |l93 ||Private ||[Dry I 1.445 (Acre )| 0.5847835]
184 |97 ||Private ||IDry I 1.781 (Acre )| 0.7207608)|
|Village: Nootiramannapalem |
185 10 ||Government  |[Road I 1.101 (Acre )| 0.4455686|
[186 11 ||Government  |[Road I 1.219 (Acre )| 0.4933225|
[187 21 ||Government  ||Road I 1.697 (Acre )| 0.6867665|
188 |29 ||Private |IDry I 0.024 (Acre )| 0.0097127|
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[189 130 ||Government  ||Road I 1.628 (Acre )| 0.6588426|
[190 31 ||Private ||Dry I 0.503 (Acre )| 0.2035613)|
[191 38 ||Government  |[Road I 1.042 (Acre )| 0.4216916|
192 |port |[Private |[Dry | 0.089 (Acre )| 0.0360178]
193 3973 ||Private ||Dry I 0.387 (Acre )| 0.1566168)|
[194  |pos4 |[Private Dry [ 0.015 (Acre )| 0.0060704]
|Taluk: Koyyalagudem |
|Village: Kannapuram |
[195 IE ||Government  ||GP Road I 1.058 (Acre )| 0.4281667|
196 3 ||Government  ||GP Road I 1.888 (Acre )| 0.7640631|
1197 |l4 ||Government  ||GP (ROAD) || 1.54 (Acre )| 0.6232295|
[198 |l62 ||Government  ||GP Road I 1.496 (Acre )| 0.6054229)|
199 63 Government gz:;%ad 0.133 (Acre ) 0.0538244
200 |l64 ||Private ||IDry I 0.291 (Acre )|| 0.1177661|
1201 |l65 ||Private |IDry I 4.042 (Acre )| 1.635775|
1202 |l66 ||Government  ||GP Vagu I 0.873 (Acre )| 0.3532983)|
203 ll67 ||Government  ||GP Road I 0.161 (Acre )|| 0.0651558|
204 1B ||Government  ||GP Road I 2.449 (Acre )|| 0.9910967|
1205 llo ||Government  ||GP (ROAD) || 2.157 (Acre )| 0.8729259)|
|Village: Mangapathidevipeta |
1206 IE ||Private |IDry I 0.645 (Acre )| 0.2610279|
1207 ll19/1 ||Private ||Dry I 0.172 (Acre )| 0.0696075|
208 1912 ||Private ||IDry I 0.065 (Acre )|| 0.0263051|
209 2 ||Private |IDry I 0.319 (Acre )| 0.1290975]
210 |20 ||Private ||Dry I 0.139 (Acre )| 0.0562525|
|Village: Mahadevapuram |
211 1 Government I((}En dakaluva 0.978 (Acre) 0.3957912
212 31 ||Private ||Dry I 0.126 (Acre )| 0.0509915|
213 32 ||Private ||Wet I 0.977 (Acre )|| 0.3953865|
214 133 ||Private |IDry I 2.405 (Acre )| 09732902
1215 I35 ||Private |[Wet I 2.201 (Acre )| 0.8907325|
216 36 ||Private ||Wet [ 1.918 (Acre )| 0.776204|
217 137 ||Government ||Bandidari I 1.602 (Acre )| 0.6483205)|
218 51/1,2 ||Private ||Assigned Dry || 0.426 (Acre )| 0.1723998|
| Total|| 74.5148812]
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